
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2929 287 3216 159 23 182 170 10 180 2918 300 3218

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

6 0 6 267 20 287 1 0 1 45 30 75

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

5235 2897 8132 150 103 253 128 74 202 5257 2926 8183

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

14 5 19 1264 511 1775 1 4 5 182 120 302

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

DECEMBER, 2021

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


